Annexure 7 — List of Other Stakeholders (Government dues, statutory authorities, etc.)

Name of the Corporate Debtor: Kikani International Private Limited

Date of commencement of liquidation: 01.05.2023

List of creditors as on: 06.08.2023
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Pollachi nt Fund
Dues
85,65,817 | 85,65,817
.55 .55




